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THE GAUHATI HIGH COURT AT GUWAHATI
(HrG8 @URT OF ASSAi{, i{AGALAI{D, TjZORAH A D ARU ACHAL PRAOESH)

xo. nc.vtr-og r zozo t \ tbl ra
From :- Shri Gautam Baruah

Registrar (vigilance)
Gauhati High Court
Guwahati

To,
The District & Sessions ludge
Dhemaji

A

Sub:-

Dated Guwahati, the 5 October,2021.

Permission to avail Home Travel Concession (HTC)

Your letter No. OHl3254-5612021 dated 30.09.2021Ref:

Sir,
With reference to the above, I am directed to inform you that Shri

Parvez Ahsan Choudhury, Chief Judicial Maqistrate, Dhemaji has been granted

permission to avail Home Travel Concession (HTC) for the block period of 2020-

2021, for the journey to his home town Guwahati w.e.f. from 10.10.2021 to

20.10,2021 alongwith his wife, son and daughter, by the shortest possible route,

as per existinq Rules.

Shri Choudhury may be informed accordingly,

Yours faithtully,

/41
REGISTRAR (VIGILANCET

MemoNO. HC.Vrr-o3 1ZOZOI 486L-qg6q tA. dated t'tO. 1-1V
Copy to:-

1. The Principal Accountant General, (A&E), Assam, Guwahati for information

2. Shri Parvez Ahsan Choudhury, Chief Judicial lvlagistrate, Dhemaji with
reference to his letter No.clD{lf627l2O2L dated 27.09.2021.

3. The Project N4anager, Gauhati High Court, Guwahati for information with
request to take necessary steps for upload this letter in official website of
this Honble Court
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